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 थो  मनोराम  नागड़ी  (हिसार): बाप
 ने  जांच  करवाने  के  लिए  कहा  था  ।

 अध्यक्ष  महोदय  :  उस  का  जवाब  आ

 गया,  है:--

 “The  Government  have  no  hesita-
 tion  at  भ  इए  saying  that  all  Mem-
 bers  of  the  Council  of  Ministers
 have  the  highest  regard  and  respect
 for  womanhood  in  genera]  and  In-
 dian  women  in  particular.  The  Gov-
 ernment  can,  therefore,  without
 hesitation  and  unequivocally  deny
 any  allegations  made  against  any
 Member  of  the  Council  of  Ministers
 as  alleged  in  the  report  making  dis-
 paraging  references  to  women.

 In  the  circumstances,  Government
 is  of  the  view  that  no  credence  de-
 serves  to  be  given  to  such  news-
 Paper  reportings.”

 श्री  जगपाल  सिंह  (हरिद्वार)  :  **

 अध्यक्ष  महोदय  :  यह  स्टेट  सब्जेक्ट
 है ।

 not  to  be  recorded.

 थ  रामावतार  शास्त्रो  (पटना )  :

 अध्यक्ष  जी,  मैंने  पटना  से  प्रकाशित  “इण्यिड़न
 नेशन''  के  खिलाफ  मसौदा  भंग  का  नोटिस
 दिया  है  ।

 mene  महोदय, :  मैंने  उसे  भेज  दिया

 है  ।  मेरे  पास  जो  भों  चाज  बातों  है,  मैं
 इमोडिएट  एक्शन  लेता हुं,  छोड़ता  नहीं हुं  ।
 उप  का  जवाब  झ्रायगा  तो  जो.  भो  उचित

 होगा  जवाब  देंगे  ।

 भी  हरीश  कुमार  गंगवार  (पीलीभीत  )  :

 भारत  वह  के  सात  राज्य  बाढ़  को  चपेट  में

 का  गये  हैं.  ....

 *Not  recorded.

 झब् यक्ष  महोदय  :  बाढ़  के  लिए  मेंने
 कह  दिया  है--  द

 It  is  under  my  consideration.  I  wil]
 try  to  find  out  time  for  this  and  have
 थ  discussion.

 श्री  होश  कुमार  गंगवार  :  मैंन  'एक
 कौर  काश्मीर  के  बारे  में  दिया  है**

 MR.  SPEAKER:  No,  not  allowed.

 थो  मनीराम  बागड़ी  :  झरिया  महोदय,
 राजनीतिक  नेताओं  के  घरों  पर  हमला  हो,
 इस  को  हल्के ढंग  से  नहीं  लिया  जाय.

 12.08  hrs.

 PAPERS  LAID  ON  THE  TABLE

 REVIEW  ON  AND  ANNUAL  REPORT  OF
 HaryvANa  AGRO-INDUSTRIES  CORpORA-

 tion  1८.  For  1975-76

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  RURAL  RECONSTRUC-
 TION  (SHRI  BIRENDRA  SINGH
 RAO):  I  beg  to  lay  on  the  Table  4
 copy  of  the  following  papers  (Hindi*
 version)  under  sub-section  (1)  of  sec-
 tion  619A  of  the  Companies  ct,
 1956:

 (1)  Review  by  the  Government
 on  the  working  of  the  Haryana
 Agro-Industries  Corporation  Limit-
 ed,  Chandigarh,  for  the  year  1975-
 76.

 (2)  Annual  Report  of  the  Har-
 yana  Agro-Industries  Corporation
 Limited,  Chandigarh,  for  the  yeaਂ
 1975-76  along  with  the  Audited  Ac-
 counts  and  the  comments  of

 the
 Comptroller  and  Auditor.  Genera
 thereon.  [Placed  in  Library.  See

 No.  LT-1245/80.  “ना

 *English  version  of  the  Review  and  Report  was  laid  on  the  Table  on  20th
 March,  1980.


